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{(b)  The Committee has suggested a few broad institutional ground rules for
regulators and allocation of functions. These include (1) distancing the administrative
ministry from appointment and removal of regulators and entrusting it to a statutorily
defined body, (i1) having an independent cadre for the regulator with appropriate
remuneration and service conditions and ensuring that it has a stable budget,
(iii) appropriate support for the staffing of the regulator to create conditions for ensuring
that the regulator possesses substantial technical capacity and have the ability to access
specialized technical knowledge and use it effectively, and (v) appropriate definition
of the power to issue policy directions to the regulator accompanied by suitable

justification, and (v1) providing suitable budgetary provisions before implementation.

The GoM in its 6th meeting dated 30th September, 2011 considered the advice of
the CoS on recommendations of the CANR and accepted irfer alia the recommendation
at S.No. 77 in the Report of the Committee with the following formulation:

“The Committee has suggested a few broad institutional ground rules for regulators
and allocation of functions. These include distancing the administrative ministry from

appointment and removal of regulators and entrusting it to a statutorily defined body,
having an independent cadre for the regulator with appropriate remuneration and service
conditions and ensuring that it has a stable budget. Appropriate support for the staffing
of the regulator is essential to create conditions for ensuring that the regulator possess
substantial technical capacity and have the ability to access specialized technical
knowledge and use it effectively. The power to 1ssue policy directions to the regulator
also needs to be appropriately defined, accompanied by suitable justification and
approved by the Minister concerned. Any financial impact of such directions needs
suitable budgetary provisions before implementation.”

{c) No S
Impact of recession in Europe

14221, SHRI RAMCHANDRA PRASAD SINGH :
SHRI SHIVANAND TIWART :

Will the Minister of FINANCE be pleased to state:

(a)  whether it is a fact that the International Monetary Fund (IMF) has
cautioned through World Economic outlook report that the adverse effects of recession

in Europe are still continuing;
(b)  if so, the details thereof; and

{¢)  the reaction of Government on the report and whether the measures to

ward off the adverse effects have been considered upon?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA) : (a) and (b) The International Monetary Fund (IMF) in World
Economic Outlook (WEO) April, 2012 observed that after suffering a major setback
during 2011, global prospects are gradually strengthening again, but downside risks
remain elevated. Euro area is still projected to go into a mild recession in 2012 as a
result of sovereign debt crisis and a general loss of confidence, the effects of bank
deleveraging on the real economy, and the impact of fiscal consolidation in response
to market pressure. Because of the problems in Europe, activity will continue to

disappoint for the advanced economies as a group. The growth estimate and projections

by IMF are given below:
2011 2012 2013
{(per cent) {(per cent) (per cent)
Projections Projections

World Output 39 35 41
Advanced Economies 1.6 14 2.0
Euro Area 14 -0.3 0.9
Emerging and Developing Economies 6.2 5.7 6.0
India 7.2 6.9 7.3

Source: World Economic Outlook (WEQO) April, 2012, IMF

(¢)  The euro zone sovereign debt crisis 1s having global repercussions. The
unfolding of the euro zone crisis has also impacted the Indian economy through lower
growth, falling business sentiments, declining capital inflows and exchange rate and
stock market volatility with attendant implications for investor confidence.

Government has taken several steps to shore-up the capital flows to meet the
rising infrastructure financing requirements, which would enhance short and medium
term growth prospects. The External Commercial Borrowings (ECB), portfolio
investment and access to corporate bond market has been liberalized together with the
Reserve Bank of India initiating measures to ease foreign currency flows and availability

of export credit.

Increase in number of tax payers

4222 SHRIRAVI SHANKAR PRASAD :
SHRI SHIVANAND TIWART :

Will the Minister of FINANCE be pleased to state:

{a)  whetheritis a fact that the number of tax payers in the country has increased
during 2006-07 to 2010-11;



